
             Central Administrative Tribunal 

Jammu Bench, Jammu 

 
Hearing through video conferencing 

 
TA No. 61/442/2020 
MA No.61/650/2020 

SWP 862/2019 
 

Thursday, this the 27th day of August, 2020 
 

Hon’ble Dr. Bhagwan Sahai, Member (A) 
Hon’ble Mr. Rakesh Sagar Jain, Member (J) 

 
1. Mohd Azam, age 29 years, 

 S/o Mohd Hussain, 

 R/o Thuroo Lassali, 

 Tehsil Thuroo District Reasi. 

 

2. Badrun-Nisa, age 30 years, 

 W/o Danish Yosuf, 

 R/o Budhan, 

 Tehsil Thuroo District Reasi. 

 

3. Zerina Begum, age 32 years, 

 D/o Wali Mohd, 

 R/o Thuroo Dharmari, 

 Tehsil Thuroo District Reasi. 

 

4. Rubina Anjum, age 29 years, 

 D/o Mohd Sadiq, 



 R/o Judda, 

 Tehsil Arnas District Reasi. 

 

5. Ranjana Devi, age 28 years, 

 W/o Balbir Singh, 

 R/o Thilo, 

 Tehsil Thuroo District Reasi. 

 

6. Rehana Bano, age 28 years, 

 D/o Jalal Din, 

 R/o Judda, 

 Tehsil Arnas District Reasi. 

 

7. Anjuman Shaheen, age 28 years, 

 D/o Makhana Chouhan, 

 R/o Lancha, 

 Tehsil Thuroo District Reasi. 

 

8. Zubeda Begum, age 33 years, 

 W/o Mohd Mansha, 

 R/o Dhansal, 

 Tehsil Arnas District Reasi. 

 

9. Jameela Begum, age 31 years, 

 W/o Shoket Ali, 

 R/o Budhan, 

 Tehsil, Thuroo District Reasi. 



 

10. Minakshi Gupta, age 43 years, 

 W/o Vinod Kumar, 

 R/o Pachoud, 

 Tehsil Ramnagar District Udhampur. 

 

11. Bindu Devi, age years, 

 W/o Shanker Dass, 

 R/o Sangaldan, 

 District Ramban. 

 

12. Arjun Singh Devi, age 30 years, 

 S/o Mast Ram, 

 R/o Sarh, 

 Tehsil Mahore Distirct Reasi. 

 

13. Pardeep Kesar, age 38 years, 

 S/o Durga Dass, 

 R/o VPO Battal, 

 Tehsil Majalta District Udhampur. 

 

14. Mohd Ali, Age 41 years, 

 S/o Aziz Din, 

 R/o VPO Dabrah Krimachi, 

 Tehsil and District Udhampur. 

 

15. Rajinder Sharma, age 44 years, 



 S/o Late Sh. Makholi Ram, 

 R/o VPO Chowki Jandrore, 

 Tehsil Ramnagar District Udhampur. 

 

16. Arvind Mathur, age 37 years, 

 S/o Bansi Lal, 

 R/o Chennai, 

 Tehsil Chennai District Udhampur. 

 

17. Rakesh Sharma, age 33 years 

 S/o Dharam Chand, 

 R/o Village Barmeen, 

 Tehsi Ramnagar District Udhampur. 

........................Petitioners 
 

(Advocate: Mr. N.D. Qazi) 
 

Versus 
 

1. State of Jammu and Kashmir through 
 Commissioner/Secretary, 
 Health and Medical Education 
 Department, Civil Secretariat, Jammu. 
 
2. Mission Director, 
 National Health Mission, 
 (District Development Commissioner), Reasi. 
 
3. Chairman, District Health Society, 
 National Health Mission, 
 (District Development Commissioner), 
 Udhampur. 
 



5. Chief Medical Officer, Jammu, 
(Vice Chairman, District Health Society National Health 
Mission), Udhampur. 

 
  6. Chief Medical Officer, Jammu 

(Vice Chairman, District Health Society National Health 
Mission), Udhampur. 

 
 

...................Respondents 
 

(Advocate: Mr. Amit Gupta) 
 

O R D E R (Oral) 
 

Dr. Bhagwan Sahai, Member (A): 
 
Learned counsel for the applicant submits that he does not 

want to pursue this TA and the same be dismissed as withdrawn. 

2. In view of submission by learned counsel for the applicant, this 

TA is dismissed as withdrawn 

 

(Rakesh Sagar Jain )                  ( Dr. Bhagwan Sahai ) 
     Member (J)            Member (A) 

 

jk 

 


